01.05.2017

1. w.p.(C) 3415/2017
CM.APPL. 14926/2017

AT 2.15 P.M

1. W.P.(c) 837/2017

2. W.P.(c) 225/2017

3. W.P.(c) 4293/2016

AT 10.30 A.M

1. REV.PET 163/2017
IN LPA 340/2016

J- 1

COURT NO. 1
(DIVISION BENCH-1)

HON'BLE THE ACTING CHIEF JUSTICE
HON'BLE MS. JUSTICE ANU MALHOTRA

BSA COLLEGE OF ENGG.

VS. ALL INDIA COUNCIL FOR TECHNICAL

EDUCATION AND ORS

COURT NO. 6
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE CHANDER SHEKHAR

& TECHNOLOGY

NEHA

VS. CHIEF SECRETARY,
GOVERNMENT OF NCT OF
DELHI & ANR.

UNION OF INDIA & ORS.

VS. SATISH PAL SINGH

PARAMJIT KAUR

VS. GOVT OF NCT OF DELHI

& ORS.

COURT NO.8

(DIVISION BENCH-VI)

HON'BLE MS. JUSTICE HIMA KOHLI
HON'BLE MS. JUSTICE SANGITA DHINGRA SEHGAL

( PRONOUNCEMENT OF JUDGEMENT APPLT.

SAMEER ROHTAGI,
ALOK SANGWAN,
ANIL SONI,
NAGINDER BENIPAL.

KARTAR SINGH, DHARAM SINGH
DEVESH SINGH,

VIJAY KUMAR JOSHI

S.S. TIWARI

SANTOSH KUMAR TRIPATHI

RIZWAN, RAVINDER AGGARWAL

GIRISH PANDE, MANISHA SINGH

AMIT BANSAL, ASHOK KUMAR PAMGRAHI

R.P. LUTHRA

VS. UNION OF INDIA

& ANR.

PETITONER IN PERSON
JASMEET SINGH

JURISDICTION )



01.05.2017 J- 2 ( PRONOUNCEMENT OF JUDGEMENT APPLT. JURISDICTION )

COURT NO. 26
HON'BLE MR. JUSTICE VALIMIKI.J.MEHTA

AT 10.30 A.M

1. RSA 419/2015 DINESH KUMAR ABHISHEK LAKHANPAL
VS. MAHNGU RAM (DECEASED) S.B. UPADHYAY
THROUGH L.R. AND ANR. DAVINDER N. GROVER

JAY K. BHARDWAJ

HIGH COURT OF DELHI

29TH APRIL,2017 REGISTRAR (LISTING)



FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

01.05.2017
COURT NO 21 (C8-Q)
HON' BLE MR, JUSTI CE__RAJIV_SAHAI ENDLAW
AT 2.15 P.M
29. CS(0S) 2356/ 1998 TOSI BA APPLI ANCES CO PVT LTD. PREET PAL SINGH, PRI YAM MEHTA
|.A 15192/2016 Vs. KABUSHI KI KAl SHA TOSHI BA A. J. BHAVBHANI , S| DDHARTH YADAV
& ORS. SUDHI R CHANDRA, NI SCHAL ANAND,
AVAN TANEJA
*kkhkkkkkkkk*k
COURT NO. 20 (OS - D)
HON' BLE MR, JUSTI CE VI BHU BAKHRU
AT 2.15 P.M
52. O.MP. 23/2016 SMI. NI RVAL KAPUR & ORS. MANI SH KUMAR BI SHNOI

I.A 7146/ 2016 Vs. MAH NDER KUVMAR BATHLA & ANR

*kkk*k
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